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Be]‘ore,

National Green Tribunal Eastern Zone Bench,

At-Kolkata.

Original Application No.-131/2024/EZ

In the Matter of

Subhas Dutta Applicant

Versus

The State of Bihar & others Respondents

aged about... =%

Affidavit filed by the Respondent no.-1, 2, 3
&S5

KDE»M)QM-:M& ....................... , son of . Rew /’MW Sm“w
years, working for gain at . DISR!J'M‘JM ....... Blftwd

do hereby solemnly affirm and say as follows:-

L.

I am the DstSAoet a ....f‘.’.f‘.‘f...&?.-&-?"Authorized signatory of the
respondent nos.- 1, 2, 3 and 5 herein. I am acquainted with the facts and
circumstances of the case and I am competent to affirm this affidavit on

behalf of the respondent no. 1, 2, 3, and 5.

I affirm this affidavit in terms of the solemn order dated 8" July, 2024
passed by the Hon'ble Justice B. Amit Sthalekar and Hon'ble Justice
(Dr.) Arun Kumar Verma, National Green Tribunal, Eastern Zorc

Bench, Kolkata.

That a copy of the solemn orders of the Hon'ble Tribunal has been taken
from the server and I'have read and understood the contents and purp srt

thercof. Nothing contained in this affidavit shall be construed as

V A& &Y
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admission of any statement unless specifically admitted by me. I reserve

the right to deal with legal position of the matter at the time of hearing.

That the present affidavit addresses the environmental issues with

reference to the Kabar Tal Wetland located in Begusarai District, Bihar

That the lake, also known as Kabar Tal, is an ecologically sensitive area
that plays a critical role in supporting regional biodiversity, especially
avian species. The Kabar Tal wetland, located in the Begusarai district
of Bihar, is a significant natural habitat within the inter-fan of the Burhi
Gandak and Kosi Rivers, which form part of the Lower Ganga basin in
North Bihar. Declared a bird sanctuary in 1989 under the Wildlife
(Protection) Act, 1972, Kabar Tal covers an extensive area of
approximately 6,311 hectares. This includes a mix of permanent and
seasonal water bodies, locally referred to as maun, chaur, taal, and
jheel, spread across ten revenue villages. The wetland is home to a
variety of migratory and resident bird species, making it an important
avian habitat. In recognition of its ecological value, the core area of
Kabar Tal, measuring around 2,620 I;ectares, has been designated as a

Ramsar site-a Wetland of International Importance.

The Hon'ble Tribunal, through its order dated 8" July 2024, constituted
a District-Level committee to Investigate and report on the ecological
disturbances affecting Kabar Tal. The committee, composed of officials
from relevant State departments, conducted a detailed site inspection on
30 July, 2024. Copy of the minutes of the inspection conducted by
the Court appointed Committee and its recommendation is annexed

hereto and marked with Letter A.

The statements contained in paragraph nos. 1 to 4 are truc to my

knowledge and belief, and nothing herein shall be construed as an

iiFM 1eal A
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admission of any statement unless specifically admitted. The statements
made in paragraphs nos. 5 and 6 is information derived from record and

the rest thereof are my humble submissions before this Hon'ble Court.

Identified by me and ]‘_,U/

Prepared in my Office Deponent
/
‘oo Y
e au-’\ DA/
Advocate
Emo-4622]95
19829
Before me,
Notary Public
(a9 ™
VERIFICATION

I, do hereby verify that the contents of paragraphs and parts thereof are based
on information and/or derived from sources which I verily believe to be true
and I have not suppressed any material facts and circumstances and the rest are

my humble submissions, before this Hon'ble Tribunal.

reen W
Loree NOTARY
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@J?ﬁ,?f;/gz/gj Authorised 1S 64 of BAA %

84 (Act N.-47 of 2023 read with 5-8 (8 R
) o‘fthe Notaries Act (Act L of 1858 14
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Inspection report of the Committee constituted by the Hon'ble
Nationa! Green Tribunal (NGT), Sastern Zone Bench, Kolkata in
O.A. No. 131/2024/EZ for the KabarTal Wetland located in

Begusarai District,Bihar.

1. Introduction:

The present case relates to the petition filed by the
petitioner Shri Subhash Datta in the National Green Tribunal,
Eastern Zone Bench, Kolkata highlighting serious ecological
concerns affecting Kanwar Lake in Begusarai, Bihar. The lake,
also known as Kabar Tal, is an ecologically sensitive area that
plays a critical role in supporting regional biodiversity, especially

avian species.

The Honorable NGT, through its order dated 8th July 2024,
constituted a district-level committee to investigate and report
on the ecological disturbances affecting Kabar Tal. The
committee, composed of officials from relevant State
departments, conducted a detailed site inspection on 30th July
2024. This report qjé‘qurhents the ‘committee's findings,
observations, and reig":_-c;r_%‘m.endatio_n_s, supported by relevant

annexures.

2. Composition of the Commiittee:

The committee comprised the following members, who
collectively bring a wide range of expertise necessary to
evaluate the condition of the Kabar Tal wetland:

i. Dr. K Ganesh Kumar, IFS, Member Secretary, Bihar

State Wetland Authority;
ii. Sri Soresh Bahadur Mathur, Deputy Development
Commissioner, Begusarai district;

: f}f/;@/’v |
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v/

iii. Mr. Abhishek Kumar Singh,IFS, Divisional Forest
Officer, Begusarai;
iv. Sri Arun Kumar, Board Analyst, representative of
Member Secretary, Bihar State Pollution Control Board, Patna

The following Experts/representatives were also present
during the inspection:

1 Dr.Saroj Kumar Barik, Wetland Expert, Bihar State

Wetland Authority;
ii. Sri Ramakrishna, Asst Director Agriculture, Begusarai;
iii. Sri S.P Roy, Regional Officer, Regional Office, Begusarai,
Bihar State Pollution Control Board, Begusarai;
iv. Mr.Pramod Kumar, Sub Divisional Officer, Manjhaul,

Begusarai.
v. Mr. Sunny Kumar Saurav, Sub Divisional Officer, Bakhri,

Begusarai.

3. Background:

3.1 Geographic and Ecological Significance

The Kabar Tal wetland, located in/ the Begusaral dlstrlct of
Bihar, is a significant natural habitat W1th|n the mter fan of the
Burhi Gandak and Kosi rivers, whlch form parf ﬁf the Lower
Ganga basin in North Bihar. Declared a bird sanctuary in 1989
under the Wildlife (Protection) Act, 1972, Kabaf‘ Téi covers an
extensive area of approximately 6,311 hectares. This includes a
mix of permanent and seasonal water bodies, locally referred to

as maun, chaur, taal, and jheel, spread across ten revenue

villages.

The wetland is home to a variety of migratory and resident
bird species, making it an important avian habitat. In recognition
of its ecological value, the core area of Kabar Tal, measuring
around 2,620 hectares, has been designated as a Ramsar site—a

Wetland of International Importance.

U {MMM/ of
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3.2 Legal and Conservation Status
Despite its ecological significance, Kabar Tal has faced
numerous challenges, including encroachment, siltation, and
anthropogenic pressures that threaten its ecological integrity.
The wetland has been included in the national priorities under
the National Plan for Conservation of Aquatic Ecosystems
(NPCA). However, the implementation of conservation measures

has been hampered by various administrative and legal hurdles.

4. Site Inspection and Observations:

The site inspection on 30th July 2024 aimed to assess the
current state of Kabar Tal and identify the major ecological
disturbances affecting the wetland. The following key aspects
were evaluated:

4.1 Hydrological Connectivity

Hydrological connectivity is critical'-"'i:o-"maintaining "the
ecological health of wetlands. The mspectugm revealed several

challenges in this regard:
Siltation and Obstruction: T /‘(/
The inlet channels and drainage systems feeding into Kabar
Tal have experienced significant siltation. This is particularly
evident in the channel connecting the BurhiGandak River near
Sakrauli village, where sedimentation has obstructed the flow of
water between Nagri Jheel and Basai wetland. The loss of
hydrological connectivity has adversely affected water levels and
wetland health.

Regulation of Water Flow: W

3 TR ) i
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The water level at JaimanagalGarh was found to be critically
low, ranging between 2-3 meters. The primary causes identified
include siltation, encroachment, and poor maintenance of the
sluice gate at Hasanpual. Restoring water flow through regular
maintenance and silt management is essential to ensure the

wetland's sustainability.

4.2 Encroachment and Settlement of Claims/Rights

The issue of land encroachment and the settlement of rights

has been a longstanding challenge in Kabar Tal:

Land Disputes:

The committee observed that out of sanctuary’s total area
of 6311.63 hectares, a significant portion is under dispute,
with ongoing litigation delaying the settlement of rights.
According to reports submitted by Sub-divisional Magistrate
Manjhaul and Bakhri, out of 1881 cases filed in their eourt
regarding claim of land, 452 cases have been settl'édr énd
1429 cases are still in process of hearing at trhe)r level.
Notably, the Sub Divisional Officers Manjhaul and Bakhri were

appointed as Collectors for the settlement of land claims and

rights under sections 19-25 of the Wildlife (Protection) Act,."
1972 for the above-notified “sanctuary” areas falling within
their jurisdiction, in the year 2009 and 2020 respectively.
Whereas, out of the total 6311.63 hectares (approximately
15780 acreS) originally notified as Bird Sanctuary in 1989,
roughly 772.16 hectares land lies within the jurisdiction of Sub
Divisional Officer Bakhri; the remaining land roughly 5539.47
hectares lies under the jurisdiction of Sub Divisional Officer
Manjhaul.
The SDO Bakhri vide letter no - 958 dated 16-08-2024 has
informed that out of the total land 7 /%2 ].(Z hectares under his

(0 *7{ 2
N Y _*:“-"é?r‘e"'
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jurisdiction, roughly 560.58 hectares land is free of any
litigation, and only 211.58 hectares land is disputed.
[ANNEXURE-I]

Similarly, the SDO Manjhaul vide letter no - 716 dated 27-
07-2024 has informed that out of the total areas under his
jurisdiction, roughly 7276.34 acres (approx. 2944.63 hectares)
of land are being claimed by raiyats, and a further claims of
1876.34 acres (approx.759.327 hectares) of land have been
settled. [ANNEXURE-II]

Agricultural Activities:

The inspection revealed that agricultural practices are
carried on disputed lands within the sanctuary during pre/post-
monsoon seasons when water level recedes. The Sub Divisional
Officers of Manjhaul and Bakhri are actively working to resolve
these disputes. The claims of the petitioner regardlng?l‘?éfuse of

" chemical fertilizer, pesticides, herbicides etc. eguld not be fully,"

ascertained by the District Agriculture Officer. [AN/VEXURE—HI]

ol lE |

4.3 Presence of Temple complex and Police post at Jalma'ng:aiGarh:_;" /<
The petitioner’s claim of the police post, various abam'jldr-i'g'ti
buildings, temple and concrete human habitations, etc. lie on a
piece of land measuring 137.60 acres, which is notified as
sanctuary land but currently pending in the court of sub-judge
Manjhaul in case no 182/85. The Begusarai Forest Division is
seeking details regarding the said case and will be taking up this
matter at the appropriate forum. A georeferenced map depicting
the status of encroachment on the said JaimangalgadhMauja
137.60 acres is attached. Notably, solid and liquid .wastes
generated in this area due to pilgrimage and other activities is
currently collected, transported and disposed of in nearby

Panchayats.
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4.4 Brick kilns within sanctuary area:

4.5

4.6

Industrial and commercial exploitation:

The presence of brick kilns near the sanctuary'poses a

potential threat to the wetland's ecological balance:

Inspection of Kilns:

The committee inspected two brick kiln industries operating
in proximity to the sanctuary. As per the reports of the Regional
Pollution Control Office, these were found to operate outside the
notified Sanctuary area. [ANNEXURE- 1V]

Potential Impact:

Brick kilns can contribute to air pollution, which may
negatively affect the wetland ecosystem. Continuous monitoring

and strict regulation of these industries are necessary.

Human habitation and Development:

Human activities and developmént pressures, pose

significant challenges to the conservation o_f‘“‘ikaba'r_.':l?al:.

= g

Dependence on Wetland Resources:

The local population is heavily dependent onKabar Tal for
agriculture, fisheries, and other livelihood activities. This
dependence has led to extensive human interference, which

threatens the ecological balance of the wetland.
Urbanization and Infrastructure Development:

The expansion of human habitation and infrastructure
development in and around the wetland area has further
exacerbated environmental pressures. The committee
emphasized the need for a comprehensive land-use plan to

manage these challenges.

‘t.
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The committee assessed the impact of industrial and

commercial activities near Kabar Tal:
Industrial Operations:

Thirteen industries have been permitted to operate in the
vicinity of the sanctuary, with three classified under the
"Orange” category, indicating moderate pollution potential. None
of these industries are located within the sanctuary boundaries;
however, their proximity to the wetland requires regular

monitoring to prevent adverse effects. (Annexure-IV)
Pollution Control:

The Bihar State Pollution Control Board (BSPCB) is
responsible for monitoring the environmental compliance of
these industries. The committee recommended strengthening

pollution control measures to protect the wetland.

4.7 Use of Chemical Fertilizers and Pesticides N

The use of chemical fertilizers and pest"’if.-"ides in agriculture|

poses a risk to the wetland's water quality: \ A I
Verification of Claims:

Regarding the petitioner's claims on the use of chemical
fertilizers and pesticides, it was observed that although the scale
of the problem was found to be less severe than alleged,
rampant use of such substances can pose a risk to the water
quality and overall health of the wetland. [ANNEXURE- IIT]

Impact on Water Quality:

Chemical runoff from agricultural fields can lead to nutrient
enrichment and eutrophication, which can degrade the wetland

ecosystem. The committee recommended promoting organic

it
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farming practices and implementing buffer zones to reduce

chemical runoff.

The October 2023 Health Card Report of three. major
wetlands (an area of more than 100 hectares) - Kabar Taal,
Ekamba and Basahi (Nagri Jheel)- which are parts of the
Kanwar Wetland Complex states that 80-100% of samples taken
for water quality testing meet the desired BOD/DO/COD level
criteria [ANNEXURE- V].

4.8 Spread of weed and Invasive species:

The proliferation of invasive plant species is a major
concern for the ecological health of Kabar Tal:

Invasive Species:

The committee observed the widespread growth of invasive
species such as Phragmites karka, Eichhornia crassnpes (water
hyacinth), and Ipomoea aquatica (water spmeich) These species
have choked channels and reduced water. ﬂow, Ieaclmg to the'

£\ -'-':" =

degradation of the wetland habitat.
Ecological Impact: - by

Invasive species outcompete native vegetation, disrupt
hydrological regimes, and reduce habitat availability for wildlife.
Effective management of these species is critical to maintaining

the wetland's ecological balance.

It is verified at the site with respect to the NDVI
(Normalised Difference Vegetation Index) map of Kabartal. Most
of the areas have 0.36 to 0.19 NDVI values,which means
unhealthy and moderately healthy plants. Excessive growth of
emergent as well asrooted and free-floating vegetation is a
major concern for wetland management, considering its effects

on water flow, siltation rates, reduction in oxygen levels,
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increase in the population of prey fishes, waterbird habitats and

fishing and navigation within the wetland.
4.9 Solid and Liquid Waste Management:

It was observed thatthere are no such major industrial
pollution in the catchment area and only household solid and
liquid waste and agricultural waste are the main sources of
waste, which are managed by the respective panchayats.The
solid and liquid waste generated in this area due to pilgrimage
and other activities are currently collected, transported and

disposed of in nearby Panchayats, outside the sanctuary area.
4.10 Water Quality Report of Wetland:

The Pollution Control Board in its report (based on samples
collected on 30-07-2024) has found the pH, DO (Dissolved
Oxygen), BOD (Biochemical oxygen demand) and COD (Chemical
Oxygen Demand) to be within the desirable limit. But the Faecal
Coliform (FC) has been found to be beyond presc__ri_bé& _Sta_ndards
indicating that the water body is receiving huﬁﬁn exéreta- c:;r
untreated sewage water from nearby villages. [AN;NF\{;'X_:L_JRE-IV_J
Need for Infrastructure: T8I -

The committee highlighted the need for improved waste
management infrastructure, including waste segregation and

treatment facilities, to minimize the impact on the wetland.
5. Status of Integrated Management Plan:

An Integrated Management Plan (IMP) for Kabar Tal Lake
was initially prepared in 2016 but remains unapproved. The
Department of Environment, Forest, and Climate Change, Bihar,
has since revised the plan in accordance with NPCA guidelines

and the Wetland (Conservation and Management) Rules, 2017.

9 K \fﬁ&‘m \w
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The revised plan includes provisions for habitat restoration,

hydrological management, and community engagement.
The key components of the IMP include:

- Restoration of Hydrological Regime: Measures to restore
the natural water flow and hydrological connectivity within the
wetland complex. '

- Management of Invasive Species:Strategies for the control
and eradication of invasive species that threaten the ecological

integrity of the wetland.

- Community Involvement: Initiatives to engage local
communities in wetland conservation through awareness

programs and sustainable livelihood options.

-Monitoring and Research:Establishment of a monitoring
and research framework to assess the health of the wetland and

guide future conservation efforts.

The revised plan is currently awaiting submission to the
Ministry of Environment, Forest, and Climate-f-él"i'éﬁge' for final
approval. r=f |

6. Recommendations: N 3

Based on the findings of the site inspectioﬁ;- the committee
reached a consensus on several key recommendations aimed at

restoring and conserving Kabar Tal:
i. Restoration of Inundation Regime:

- Restrict outflows to maintain water levels within the

wetland.

- Improve hydrological connectivity by desilting channels

and removing obstructions.

10
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- Construction of a regulator at Harsainpul to manage

water flow,
ii. Siltation and Invasive Species Management:

- Implement desilting operations to restore water flow and

prevent sediment buildup.

-Monitoring of sediment and nutrient discharge at various

drainage points connected to the Kabar Tal lake.

- Develop and execute a management plan for invasive

species, including periodic removal and monitoring.
iii. Settlement of Land Claims:

- Expedite the settlement of land claims to provide legal

clarity and prevent further encroachment.

- Strengthen coordination between state departments to

resolve disputes and enforce sanctuary boundaries.
iv. Industrial Regulation and Pollution Control:

- Strengthen monitoring and regulation qf,-;‘_industria‘l

activities near the sanctuary to prevent pollution. Qh g

- Enhance the capacity of the Bihar State Pollution Cdntr’_@!.-_}.-_..flr";

Board to enforce compliance with environmental norms.
v. Community Engagement and Sustainable Livelihoods:

- Promote organic farming and sustainable fishing practices

to reduce the ecological impact of human activities.

- Implement awareness programs to educate local

communities on the importance of wetland conservation.

vii. Waste Management Infrastructure:

A }L. >
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- Improve solid and liquid waste management infrastructure

to prevent contamination of the wetland.

- Establish waste treatment facilities and promote waste

segregation at the source.

vii.Approval and Implementation of the Integrated
Management Plan:

- Expedite the approval of the revised Integrated
Management Plan by the Ministry of Environment, Forest, and

Climate Change.

- Ensure timely implementation of the plan's prowsnons to

achieve long-term conservation goals.
7. Conclusion:

The Kabar Tal Bird Sanctuary is a vital ecological and
cultural resource that demands immediate and sustained
attention. The committee's detailed inspectfon and analysis
reveal that while the sanctuary faces significant challenges,
there are clear opportunities for restoration and conservation.
The implementation of the recommendations outlmed in this
report will be essential in ensuring the Iong-terfn sustalnabllLty

of Kabar Tal and its rich biodiversity. ,f )\ -%
'I'Ifr"" f \'--' | ong ‘i'i.

The committee remains commltted‘ to supportmg f:hél
relevant authorities in executing these recommenclatlons and
ensuring that Kabar Tal continues to thrive as-a-sanctuary for

wildlife and a source of livelihood for local communities.

12
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Signature of the Committee members:

Dr K Ganesh Kumar,

Member Secretary, Bihar State Wetland Authority;

Ly

i
Somesh Bahadur Mathur,
DDC, representative of the District Magistrate, Begusarai district N
i
J}@v Pt 1Yy
Abhishek Kl)mar Singh, \

Divisional Forest Officer, Begusarai; AN _~4

r@"&\ e

Arun Kumar,

Board Analyst, representative of Member secretary, Bihar State Pollution
Control Board, Patna;

: ~TeA (207
S.P Roy,

Regional Officer,

Regional Office, Begusarai, Bihar State Pollution Control Board,
Begusarai;
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Photographs captured during the inspection are enclosed below.

Inspection site at Sakruli (Near Burhi-GandakRiver)
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Inspection site (Basai wetland) 5 -

16




181 e

Agriculture activities

17




182




183 »0

Inspection site(ParoraChaur)
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Team at Police outpost at Jaimangalgarh AN

The inspection team observed the vegetation and other activities in the
KabarTal bird sanctuary near Jaimangalgarh
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Water quality sampling in Kabar Tal Bird Sanctuary
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(Map Shoywing Encroachment in JaimanTIagadh - 137.60 agreas)
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Normalized difference vegetation index (NDVI) Map of the Kabartal, Begusarai, Bihar
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Sub- Divisional Officer, Manjhaul-cum Collector Kabar Lake Bird Sanctl}nry,
Begusarai \: \'"vf';}_f':-
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Order

This order has been made in the light of Government Notification No. - Wildlife
13/2005-2839/PW dated 27.00.2009. Under Section 18 of the Wildlife (Protection) Act,
1972, the kabar wetland area was notified as a bird sanctuary by the state government
on june 20, 1989. According to the said notification, a total of 6311.63 hectares (15780
acres) of land has been notified as-shelter. The notified land belongs to ten revenue
villages, the detailed details of which are mentioned in the notification.

Usinig the powers confermed by Section 18B of the Wildlife (Protection) Act,
1972, an officer was appointed by delegating the power of the Collector to take action
under Sections 19 to 25 in relation to the sanctuary area declared by the state
Government. Claims were invited on the declared notified area of kabar Lake Bird
Sanctuary. In the light of which a total of 504 claims and objection were received which
are currently being heard. Apart from this, objection have also been received from time
to time which have been included in the hearing. In the course of the hearing, the
socuments presented by the persons presenting the claim have been sent to the
concerned Circle Officer to verify the authenticity and give his opinion on it.

In this matter, the records and map were obtained from the letter number 786
dated 6.9.12 of the Circle Officer, Chhaurahi Begusarai. According to the presented
records, the measurement of Account No 1269 Khesra No. — 2032 Area 5864 Bigha 8
kattha 13 Dhoor under Sauja Ekamba Police Station No — 115 was done with the help
of 5 Amins last year. Some part of the above measured khesara has been claimed by the
ryots. A map has been prepared by separately measuring the dispute free land of the
said khesra the details of which are as follows —

Mauza Police Station Account Khesra area
Ekamba 116 1239 2032 1400acres i.e 1800 bigha
Chauhadi

North - Gajarva Dam, Ekamba village suger kothi
South — Devnandan Patti D j =T, i
i?j;— v;ec:)sgtﬁfflr\gan ;lg(ﬁur' boucrl:iry of Gharari V}F AL
= m Bharjan Chatra oo
.] N <7 ’IXR si . .gg', ,

e DVCATS pim AR

19 <3
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A copy of the map has also attached with the proposal of the Circle Officer. In
which the land currently being given has been marked with a water-flooded symbol.

Apart from this, the details of Gair Majarua aam land are mentioned below-

Account Khesra area

1270 2488 17-13-15-0
2647 17-13-14-0
2994 0-4-6-0 v
2667 16-14-2-0 15/ ‘
3610 14-14-11-0 [ 5
2967 16-14-2-0 \C )
2563 1-17-13-0 /i
2756/3818 8-6-10-0 .
2997 46-11-0-0
3039 1-2-7-0
3069 10-4-0-0
3610/372 4-5-11-0
3610/3725 4-3-18-0
2559 2-4-18-10
2941 2-6-0-0
Total 164-10-17-0 (One Hundred Sixty Four

Bigha 10 Kattha 17 Dhur only ie127.64 Acres)

It has also been mentioned by the Circle Officer that the area of 1800 Bigha i.e. 1400
acres and gair majarua aam land is 164-10-17-0 i.e. 127.64 acres of land is free from
dispute. In which no congestion is created.

Therefore, the above mentioned proposal of Corcle Officer Chhaurahi i.e. 1400 acres 1.
e. 1800 Bigha and Gair Majarua aam land 164-10-17-0 i.e. total 1564 acres 10 kattha 17
Dhur land is in according with the declared notification of kabar Lake Bird Sanctuary as
per the attached map. is included. The investigation into the claims and objections made
regarding the remaining land of the shelter area is ongoing and separate ordet will be
issued in this regard.
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Order to send copy to District Forest Divisional Officer/ District Magistrate / Additional
District Magistrate / Circle Officer Chhaurahi.

Accounted and revised Sub-Divisional Officer,

Manjhaul-cum-C ]:eCfO}‘ N~

Sub-Divisional Officer, :
Manjhaul-cum-Collector {C-.:; f 2

Memo No.- 1688 Dated ;- 31.12.12 NS/

Copy :- Sent to District Magistrate / Additional District Magistrate/ District Forest
Divisional Officer, Begusarai for information and neccessary action.

Copy :- Sent to Circle Officer Chhaurahi for information. They are directed to provide
necessary coopration to the Fores department officials in identifying and
demarcating the above mentioned land while taking action for the
development of the shelter area.

Sub-Divisional Officer,
Manjhaul-cum-Collector
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DISTRICT AGRICULTURE OFFICE, BEGUSARAI

Letter NO- . ..ocvenenennn. / Date= ;imavamemmisis /

From,
Ajeet Kumar Yadav,
District Agriculture Officer,
Begusarai

To
District Magistrate,

Begusarai.

Subject :- Q.A No.-131/2024/EZ filed in Hon'ble National Green Tribunal, Eastern Bench
Calcutta. Subhas Datta V/s The State of Bihar and ors. Regarding sending the
compliance report of the order passed on 08.07.2024 in the case.

Context :- of. Collectorate, Begusarai (District Development Branch) letter no. 366 dated
24.07.2024 and letter no. 396 dated 31.07.2024 and this office's letter no.
1607 dated, 02.08.2024

Sir,

Regarding the relevant letter on the above mentioned subject, it is to be said
that as per point number 08 mentioned in the order passed in the case of the Honorable
National Green Tribunal, the fact related to agricultural activities taking place in the Kabar Tal
area has been mentioned. According to point number 11, farming is done by some farmers
on the disputed land in Kabar Tal area after the water dries up in the non-monsoon season,
but intensive farming is not being done. Thus, only one crop is taken in a year in the non-
monsoon season and before monsoon season, crops like Daicha etc. are sown in that area
for green manuring due to which the fertility of the land remains good. Therefore, no clear
evidence has been found to use of chemical fertilizers, pesticides, herbicides and other
chemical substances by farmers during farming.

To ensure that the land remains in its natural state or there should not be
adverse impact on the land the District Agriculture Office, Begusarai conducts traning &
awareness programme of organic farming under Jaivik cooridor Prampragat Krishi vikash
yojna (PKVY) and Organic Promotion Scheme.

Time to time District Agriculture Office, Begusarai organize, Kisan Pathshala,
Kisan Chaupal and other activity like Kisan Gausthi, to aware the farmers about the ill effects
of chemical fertilizers, insecticides, herbicides, weedicide and other chemical substances and
to motivate the farmers to practices the organic farming by using organic biofertilizer and bio
pesticides.

For your kind information and needful action.
Your Faithfull.

(Ajeet Kumar Yadav)
District Agriculture Officer.
Begusarai.
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DISTRICT AGRICULTURE OFFICE, BEGUSARAI

Letter No- .. 4.7, 257 Date- [9.(28/ %<2 41

From,
Ajeet Kumar Yadav,
District Agriculture Officer,
Begusarai

To
District Magistrate,

Begusaral.
Subject - QA No.-131/2024/EZ filed in Hon'ble Naticnal Green Tribunal, Eastern Bench

Calcutta. Subhas Datta V/s The State of Bihar and ors. Regarding sending the

compliance report of the order passed on 08.07.2024 in the case.

Context - of. Collectorate, Begusarai (District Development Branch) letter no. 366 dated

24.07.2024 and letter no. 396 dated 31.07.2024 and this office’s letter no.

1607 dated, 02.08.2024
Sir,

Regarding the relevant letter on the above mentioned subject, it is to be said
that as per point number 08 mentioned in the order passed in the case of the Honorable
National Green Tribunal, the fact related to agricultural activities taking place in the Kabar Tal
area has been mentioned. According to point number 11, farming is done by some farmers
on the disputed land in Kabar Tal area after the water dries up in the non-monsoon season,
but intensive farming is not being done. Thus, only one crop is taken in a year in the non-
monsoon season and before monsoon season, crops like Daicha etc. are sown in that area

for green manuring due to which the fertility of the land remains good. Therefore, no clear

evidence has been found to use of chemical fertilizers, pesticides, herbicides and other
chemical substances by farmers during farming.

To ensure that the land remains in its natural state or there should not be
adverse impact on the land the District Agriculture Office, Begusarai conducts traning &
awareness programme of organic farming under Jaivik cooridor Prampragat Krishi vikash
yojna (PKVY) and Qrganic Promotion Scheme.

Time to time District Agriculture Office, Begusarai organize, Kisan Pathshala,
Kisan Chaupal and other activity like Kisan Gausthi, to aware the farmers about the ill effects

of chemical fertilizers, insecticides, herbicides, weedicide and other chemical substances and

tametivdte the farmers to practices the organic farming by using organic biofertilizer and bio

pestigldés

- For your kind information and needful action.

S -..: Your FaitIQJII &,\
i ? K\/\. L7 ”‘“‘5 e
/Q

AY/4 4/»141 e \" 0%

{Ajeet KumaT Yadav)
District Agriculture Officer.

ﬂs(ﬂ i&?l" A, /f 1/\7 Begusarai.
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BIHAR_ STATE POLLUTION CONTROL BOARD

gy Parivesh Bhawan, Patliputra Industrial Area, P.O.-Sadakat Ashram, Patna—800010

EPABX:0612-2261250/2262265, Fax:0612-2261050
Ref. No. | 515~ Patna, datedi2: & 2™\
From,
S.Chandrasekar, IFS,
Member Secretary.
To,

The District Magistrate,
Dist.- Begusarai.

Sub:-Inspection Report on the issues related with Bihar State
Pollution Control Board in the matter of O.A. No. 131/2024/EZ,
Subhas Datta Vs The State of Bihar and Ors. of the Hon'ble

National Green Tribunal (NGT)-reg.

Ref:-Visit of the Joint Committee at Kabartal, Dist.~-Begusarai on 30.07.2024.
Sir,

With reference to the subject mentioned above it may please be noted
that the Hon'ble NGT had constituted a Joint Committee comprising of
following members to inspect the site and submit its report on affidavit with
regard to the allegations made by the applicant:-

1. Senior Scientist, Bihar State Pollution Control Board;

2. Senior Officer, Bihar State Wetland Authority;

3. Divisional Forest Officer, Begusaria and

4. The District Magistrate, Begusarai or his representative not below the
rank of the Additional District Magistrate.

. Accordingly, Bihar State Pollution Control Board had nominated Sri Arun
Kumar, Board Analyst/Senior Scientist and Sri S.P. Roy, Regional Officer
(Environmental Engineer), Begusarai of the Board to join the committee as
members.

The Hon'ble NGT had directed the District Magistrate, Begusarai to be
the Nodal Officer of this committee, provide all logistic support and file the

report on behalf of the committee on affidavit.
A letter was issued from your office vide no. 2161/Legal, dated-

18 G?’ 2024 fixing the date of inspection of the Oxbow Wetland Kabartal,
Begusa‘rqf as 30" July, 2024. The site of the Oxbow Wetland Kabartal,

._..;-\Begusaral was visited by the members of the commlttee on the scheduled
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date. After the visit of the site it was decided by the committee that the Bihar
State Pollution Control Board would submit a report on issues related to it
such as (a) establishment of industries in the area of Kabartal, especially the
two brick kilns situated near the Kabartal and (b) status of water quality of
the Oxbow Wetland Kabartal, Begusarai.
A. Status of establishment of industries in the area of Kabartal:

The status of establishment of industries in the area of the Kabartal is

as detailed below:-

a)

b)

Govt. of Bihar vide its notification no. S.0.-781, dated-20.06.1989
published in the Bihar Gazette declared the Kabartal as a Bird
Sanctuary detailing the name of Muaza, Thana No., Plot No., Area
and boundary of the Plot.

Bihar State Pollution Control Board has issued Consent-to-Operate
(CTO) to three (3) units of Orange category of industries (two Brick
Kilns and one Milk chilling plant) and four (04) units of Green
category of industries (two poultry farm and two pre-boiled Rice mill)
in the vicinity of Kabartal Bird Sanctuary. In addition to this six (06)
more units have been granted Consent-to-Establish (CTE) under the -
Water/Air Acts but, Consent-to-Operate (CTO) is not granted to
them. -

The details of land such as Khata No./ Plot No./ Khesra No./ Mauza
submitted by the units mentioned above are not included in the area
of Sanctuary which depicts that all the industrial units mentioned
above are located outside the area of the Sanctuary.

M/s Bhagwati Int Udyog established at Muaza Jaymangalpur at for
Khata No.-50, Khesra No.-76, 77, 78, 79 and 80 is granted

Environmental Clearance (EC) by the State Environmental Impact

Assessment Authority (SEIAA), Bihar vide its reference no. 109,
dated-22.07.2015. On the basis of this Environmental Clearance
Consent-to-Establish (CTE) was issued to the unit in year 2017 and
Consent-to-Operate (CTO) in year 2018 by the Boa nd revenue
receipt for this plot is issued for the year 2023~ &?

3&*“3‘:(%

JY & 2
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M/s Maa Jaymangla Bricks is established at Jaymangalpur Muaza at a
distance of about 500 meters from M/s Bhagwati Int Udyog. On the
basis of Mining Challan issued to the unit by the Mining Department,
Govt. of Bihar for the year 2010-11, the unit was granted consent by
the Board in the year 2023 after levying Environmental
Compensation (EC) from the unit. It is evident from the papers of the
land of this brick kiln that the plot was registered with the concerned

Registration Office at Bakhri, Dist- Begusarai in the year 2016 and

land revenue receipt for the year 2023-24 is issued for the same.
Both the above mentioned brick kilns are converted to cleaner
technology for brick making to minimize the air emission.

No industrial effluent Is discharged by the units located in this area.

B. Status of water quality of Oxbow Wetland Kabartal, Begusarai:

a)

Bihar State Pollution Control Board is regularly monitoring the water
quality of Kabartal near Jaymangla Grah Temple, Dist.-Begusarai
since 14.07.2016 on monthly interval. The water quality analysis
report of the said location is attached as Annexure-1.

b) The analysis report reveals that:-

iif.

pH level is found within the prescribed limit of 6.5 to 8.5.

Dissolved Oxygen (DO) value is also observed within the
prescribed limit of more than 4 ma/L, except during the month of
November, 2020 & November, 2021.

Bio-Chemical Oxygen Demand (BOD) is observed within the
prescribed standards of less than 3 mg/L, except in the months of
May, 2020; February and March, 2021; from October, 2021 to
April, 2022; August, 2022 and February, 2023.

Chemical Oxygen Demand (COD) varies between 16 to 40 mg/L,
but the minimum level was observed as 04 mg/L and maximum
observed value was found as 68 mg/L.

Faecal Cohform (EC) is found beyond the prescribed standards of
Desw;tf:le Timit of 500 MPN per 100 mg/L or permissible limit of

2500 EMPN/IOO mil) except in few months. f!\alil\'l/(stands for Most
‘_ e
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Probable Number. The high count of Faecal Coliform denotes that
water body is receiving human excreta or untreated sewage water

from the nearby villages.

vi. Two samples were collected on 30.07.2024. The analysis
reports of which reveals that pH, DO & FC were observed within
the prescribed standards whereas, BOD level was observed
marginally higher than the prescribed standards. The analysis

report is annexed as ‘Annexure-2’,

Encl: As above. Yoygs faithfully,
| . .

s | A <
() 03
' 7 12 9’]«1«1

Member Secretay Y.

*&}_
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Bihar State Pollution Control Board, Patna

Water Sample Analysis Result

Standards as pey MoEF Nofication
Paramelers £S R 742 (R, dated 25,09 2600 fou Kawar Lake at Begusarai Near Jai Mangla Garh Tempte Dist.- Begusarai Remarks

Primary Water uality Criterta {oz

Hatlung W awa
Laboratory Ref. Ne, 119 278 318 647 960 1150 1384 1472 1791
Date of Sampling . 26.05.2020 | 01.07.2020 | 25.08.2020 | 23.09.2020 | 19.1 £.2020 12,2020 | £3.01.202¢ | 03.02.2021 | 25.03.2021
Dissolved Ovveen (mefl ) 440 16.0) 9.9 7.4 6.0 3.5 4.0 5.5 7.5 9.2
Pl 3.8 9.06 7.73 784 7.46 7.29 S 210 a15s 7.5 7.2
Lieetrival ¢ onductivity 3 263 366 203 250 211 238 2T 338 160
BOD {mig/1.) 30 6.1 1.4 2.1 3 2.4 3 4.2 32
T — - bR .24 011 0.19 018 030 0 1s 0,10 g17
TC PN i) i z: 2700 33000 1 3¢iei) 1 60000 33004 14000 3106 2300 166600 |
FC {NLENT) ) fresimable Fenastble 30 781 33060 1 300¢) 164000 33000 400 2300 780 28000
Turhidity (NTU) s 5.6 45.1 3. 7.5 8.1 8.0 7.2 58 2.2
Abkalinity as CaCO3 (mw/l ) - 98 150 a2 118 £70 136 152 146 158
Chorale (ingil ) - ] 14 18 20 1] 20 13 14 26
COR (mg/l ) 6l b ] 20 28 40 24 68 36
Tatal Havdness as CaC (3 tmg/l ) 120G 200 1404 124 144 150 168 140 161)
Fotal dissobyed Solids (meg/l ) - P78 306 1)6 | 76 206 180 168 162 240
Total Suspendeit solids (meil ) 20) 36 3G ) 20 20 38 i4 34
Note. The datted ine denotes that there is no imit prescribed for the parameter

97"
gt <&
t 0. 2%% w0 &%
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Bihar State Pollution Control Board, Patna

Water Sample Analysis Result

Parameters

Standards as per MoEF Notification
G.S.R. 742 (E), dated 25.09.2000 for
Primary Water Quality Criteria for
Bathing Water

Kawar Lake at Begusarai Near Jai Mangla Garh Temple Dist.- Begusarai

Remarks

Laboratory Ref. No. 119 278 518 647 960 1150 1384 1472 1791
Date of Sampling - 26.05.2020 | 01.07.2020 | 28.08.2020 | 23.09.2020 | 19.11.2020 | 17.12.2020 | 13.01.2021 | 03.02.2021 | 25.03.2021
Dissolved Oxygen (mg/L) >4.0 16.0 9.9 7.0 6.0 3.5 4.6 5.5 7.5 9.2
pH 6.5-3.5 9.06 7.73 7.89 7.46 7.29 8.21 7.55 7.5 7.2
Electrical Conductivity - 263 366 205 250 211 238 247 258 360
BOD (mg/L) <3.0 6.1 1.8 14 2.1 3 2.4 3 4.2 3.2
Nitrate as N (mg/L) - 0.18 0.24 0.11 0.19 0.18 0.20 0.15 0.10 0.17
TC (MPN/100 ml) - 2700 35000 13000 160000 54000 14000 3100 2300 160000
FC (MPN/100 mI) Desirable / Permissible 500/2500 780 35000 13000 160000 35000 9400 2300 780 28000
Turbidity (NTU) - 5.6 45.1 3.4 7.5 8.1 8.0 7.2 5.8 12.2
Alkalinity as CaCO3 (mg/L) - 98 150 92 118 170 156 152 146 158
Chloride (mg/L) - 15 14 18 20 11 20 13 14 26
COD (mg/L) - 64 8 8 20 28 40 24 68 36
Total Hardness as CaCO3 (mg/L) - 120 210 104 124 144 150 168 140 160
Total dissolved Solids (mg/L) - 178 306 106 176 206 180 168 162 240
Total Suspended solids (mg/L) - 20 36 20 6 20 20 38 14 34

Note: The dotted line denotes that there is no limit prescribed for the parameter.

(Arun Kumar)
Board Analyst
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Water Sample Analysis Result

Bihar State Pollution Control Board, Patna

Standards as per MoEF Nouficalion ‘@,
Parameters GAR TAZL4. dated 2509 2000 for Kawar Lake at Begusarai Near Jai Mangla Garh Temple Dist.- Begusarai Remarks

Priman: Water Quality Critena tor z
Bathing Warer

Laboratory Ref. No. 492 634 1358 1517 1999 2211 2387

Date of Sampling =y 30.06.2021 | 26.07.2021 | 27.10.2021 22.11.2021 | 27.01.2022 23.02.2022 | 23.03.2022

Dissolved Oxvygen (my/l.) >4.0 5.3 7.4 5.4 1.7 3.7 4.7 3.2

pll 6.5-8.5 6.82 7.19 7.07 7.37 7.97 7.51 7.07

Edectrical Conductivity -- 136 139 177 166 257 308 329

BOB (my/l) = X0 2.4 2.4 3.5 3.5 13 3.7 4.5

Nitrate as N (mg/1.) - 0.21 0.14 .47 (.20 0.43 0.19 0.21

ﬂnwzuw\::* mh) - 160000 54000 160000 92000 13000 17000 350000

FC (NIPN/196 mby 92000 17000 92000 35000 13000 4000 130000

Turbidity (NT1) -- |7 19 15.1 6.5 6:2 14.3 10.5

Mkalinity as CaCO3 {mg/l.) - 140 108 126 106 144G 130 134

Chioride (mg/l.) - 8 2] 10 9 12 1O I8

COD (mp/l.) - 28 20 32 32 40 30 40

total Hardness as CaCO3 (ma/l) -- 148 124 124 106 140 t46 144

Total dissolved Solids (ma/.) - 88 100 T2 140 172 204 220

Fotal Suspended salids (mg/1,) == 34 22 16 10 20 24 REN

Note: The dotted line denotes that there is no limit prescribed for the parameter.

e

(Arun Kumar)

Board Analyst Q.H@mﬁ o
OQ.HQ.. vﬂwf ooﬂao... .
.mw C@,Oﬂ
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— Bihar State Pollution Control Board, Patna

Water Sample Analysis Result

Parameters

Standards as per MoEF Notification
G.S.R. 742 (E), dated 25.09.2000 for
Primary Water Quality Criteria for
Bathing Water

Kawar Lake at Begusarai Near Jai Mangla Garh Temple Dist.- Begusarai

Remarks

Laboratory Ref. No. 492 634 1358 1517 1999 2211 2387
Date of Sampling -- 30.06.2021 | 26.07.2021 | 27.10.2021 | 22.11.2021 | 27.01.2022 | 23.02.2022 | 23.03.2022
Dissolved Oxygen (mg/L) >4.0 53 74 54 1.7 5.7 4.7 3.2
pH 6.5-8.5 6.82 7.19 7.07 7.37 7.97 7.51 7.07
Electrical Conductivity - 136 139 177 166 257 308 329
BOD (mg/L) <3.0 2.4 2.4 3.5 3.5 43 3.7 4.5
Nitrate as N (mg/L) - 0.21 0.14 0.47 0.20 0.43 0.19 0.21
TC (MPN/100 m}) -- 160000 54000 160000 92000 13000 17000 350000
FC (MPN/100 ml) Desirable / Permissible 500/2500 92000 17000 92000 35000 13000 4000 130000
Turbidity (NTU) — 17 19 15.1 6.5 6.2 14.3 10.5
Alkalinity as CaCO3 (mg/L) - 140 108 126 106 140 130 134
Chloride (mg/L) - 8 21 10 9 12 10 18
COD (mg/L) - 28 20 32 32 40 32 40
Total Hardness as CaCO3 (mg/L) -- 148 124 124 106 140 146 144
Total dissolved Solids (mg/L) - 88 100 122 140 172 204 220
Total Suspended solids (mg/L) - 54 22 16 10 20 24 24

Note: The dotted line denotes that there is no limit prescribed for the parameter.

(Arun Kumar)
Board Analyst
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Bihar State Pollution Control Board, Patna

Water Sample Analysis Result

Parameters

Kawar Lake at Begusarai Near Jai Mangla Garh Temple Dist.- Begusaraj

Remarks

Laburatars Ref, No. 264 3049 K10 1046 £225 1422 1609 1824 2039 2336 2532
Date of Sampling = 28.04.2022 | 13.05.2022 | 20.07.2022 | 31.08.2022 | 30.09.2022 [19.10.2022 [ 11112022 09.12.2022| 11.01.2023 20,02.2023 | 29.03.2023
issobyed Cheveen (mg/l) 3 (} 2.8 8.4 8.9 4.2 3.4 33 - 34 9.3 8.3 8.9
il 6583 AL SRR 3R 73 | 79x | 37 | 74 i 748 | 792
[Electrical Contuctivity 392 279 347 234 22 139 27 256 (79 -
BOD (mu1) KB 36 i i s 23 R 3.6 !
....mrﬂ..;n ax N (iafl) = = . 24 G AWW 0l G113 (12
T . () 1GO000 § 1000 i 7000 3300 13000
e o | tiog ) | 7900 (1000 17000 | 28600 680 7900 i
445 | BT 6.1 21.7 3 9.5 10,6
148 124 122 126 14 124 90
7 ) 12 4 11 12 1 10 9
COD = 16 24 {0 16 28 4 J0 b
Votal Hlavdness ax Cat O3 (il | 116 134 130 124 134 o 146 130 92
Lotal dissolvid Nolids (murl ) - 176 16() 148 164 152 186 176 134 122
Total Suspeaded solids {ma/t ) = 23 A4t} 32 120 26 ww 2% 4 16 1 g

Note: The dotted fine denotes that there is no fimit prescribed far the parameter

(Artin Kuenar)
Board Analyst

BOGILE =
e Pollufion
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Shopa. Bihar State Pollution Control Board, Patna
-
Water Sample Analysis Result :
Standards as per MoEF Notification
Parameters G.8.R. 742 (E), dated 25.09.2000 for Kawar Lake at Begusarai Near Jai Mangla Garh Temple Dist.- Begusarai Remarks

Primary Water Quality Criteria for

| Bathing Water
Lahoratory Ref. No. 264 409 810 1046 1225 1422 1609 1821 2039 2336 2532
Date of Sampling - 28.04.2022 | 13.05.2022 | 20.07.2022 | 31.08.2022 | 30.09.2022 19.10.2022 |11.11.2022] 09.12.2022 | 11.01.2023 | 20.02.2023 | 29.03.2023
Dissolved Oxygen (mg/L) >4.0 2.8 8.9 8.9 4.2 5.4 5.2 74 5.4 9.5 8.3 8.9
pH 6.5-8.5 7.17 7.12 8.13 7.36 7.93 7.7 74 7.89 8.03 748 7.92
Electrical Conductivity — 392 279 247 234 221 239 221 271 266 256 179
BOD (mg/L) <3.0 6 1.6 1.8 5 2.5 4.9 3 2.9 0.8 3.6 1
Nitrate as N (mg/L) - 0.34 0.35 0.33 0.24 0.09 0.10 0.14 0.15 0.11 0.13 0.12
TC (MPN/100 ml) — 43000 2600 160000 160000 11000 17000 35000 35000 35000 3300 13000
FC (MPN/100 ml) Desirable / Permissible 500/2500 28000 1400 92000 92000 7900 11000 17000 28000 13000 680 7900
Turbidity (NTU) — 10.5 445 273 112.7 21.9 16.1 21.7 3 14.3 9.5 10.6
Alkalinity as CaCO3 (mg/L) - 156 148 138 138 124 122 126 104 134 124 90
Chleride (mg/L) — 24 7 15 14 12 9 11 12 11 10 9
COD (mg/L) - 52 16 16 32 24 40 16 28 4 40 8
Toial Hardness as CaCO3 (mg/L) — 150 146 140 134 130 124 130 146 146 130 92
Total dissolved Solids (mg/L) - 232 176 160 160 148 164 152 186 176 134 122
Total Suspended solids (mg/L) - 24 460 32 120 26 22 28 4 16 4 8

Note: The dotted line denotes that there is no limit prescribed for the parameter.

(Arun Kumar}
Board Analyst
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Bihar State Pollution Control Board, Patna <
Water Sample Analysis Result g
Standurds us per MoEF Nonificaen
Parameters (ISR 792 (E). duted 23 090 2000 fox Kawar Lake at Begusarai Near Jai Mangla Garh Temple Dist.- Begusarai Remarks
Prumany Water Quality Crtersa for

Laboratory Ref 168 83 897 933 1264 1590) [904 2044 2465
Date 6f Suni - 20-04-2023 | 06-07-2023 | 30-08-2023 | 15-09-2023 | 18-10-2023 | 09-11-2023 | 20-12.2023 D5-1-2024 | 07-03-2024
Dissolved Ovsuen (gl ) 40 6.6 83 74 62 6 & $6 7 78 75
4 3.8 % B3 824 AT ! 792 21 733 7 ke 7 4t 7 dd
Electrical Conduetis ity B - DI S92 i 789 i 432 337 346 254G 234 330
BOD (ol | 30 E9 PR (T, il i 23 08 oy
Nitrate as N (mgil ) j RS i 030 030 (30 .30 030
TO PN iy | 4400 17600 Y I 13000
FC OMIPNAO0 ) 3300 3300 13000 4900 3300 7900 =
Furbidity (V1) 195 | 0 17 26 2 5 %3 8 T
Alkatlinity as CaCO3 (madd ) 08| 330 146 130 16 120 148 .[
Chloride (mygl ) 2 49 18 20 33 17 1i
COD (mwl ) I8 24 20 12 24 12 24
Totad tHitvdoess us CaCO3 (mg/l) =~ n |0& 254 34 344 148 140 154
Taral dissob ed Solids fmeil ) = 244 196 a0 218 226 238
Fotad Suspended sobids (meid ) - JQ X3 I 1n 23 14

Note: The dotted line denotes that there is no limit prescribed for the parameter.
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Bihar State Pollution Control Board, Patna

Water Sample Analysis Result

Parameters

Standards as per MoEF Notification
G.S.R. 742 (E), dated 25.09.2000 for
Primary Water Quality Criteria for
Bathing Water

Kawar Lake at Begusarai Near Jai Mangla Garh Temple Dist.- Begusarai

Remarks

Laboratory Ref. No. 168 632 897 985 1294 1590 1909 2044 2465
Date of Sampling -- 26-04-2023 06-07-2023 | 30-08-2023 | 15-09-2023 | 18-10-2023 | 09-11-2023 | 20-12-2023 | 05-01-2024 | 07-03-2024
Dissolved Oxygen (mg/L) >4.0 6.6 8.3 7.4 6.2 6.8 8.6 7.9 7.8 75
pH 6.5-8.5 8.35 8.24 742 7.92 7.23 7.33 7.49 7.41 7.84
Electrical Conductivity - 375 592 789 933 337 346 250 256 350
BOD (mg/L) <30 1.9 1.9 1.9 23 2.1 14 ) 1.8 1.9
Nitrate as N (mg/L) - 0.30 0.30 0.30 0.30 0.30 0.30 0.30 0.30 0.30
TC (MPN/100 mI) — 7900 22000 4900 3300 4900 17000 9400 4900 13000
FC (MPN/100 ml) Desirable / Permissible 500/2500 3300 11000 3300 2300 3300 13000 4900 3300 7900
Turbidity (NTU) - 8.5 268.5 19.5 10.3 3.7 26 28.5 28.2 18
Alkalinity as CaCO3 (mg/L) — 104 236 308 330 146 130 106 120 148
Chloride (mg/L) - 16 24 102 49 18 20 23 17 11
COD (mg/L) - 16 16 16 24 20 12 20 12 20
Total Hardness as CaCO3 (mg/L) - 108 254 314 344 148 140 110 116 154
Total dissolved Solids (mg/L) - 244 402 496 600 218 226 170 174 238
Total Suspended solids (mg/L) - 10 250 16 10 10 22 28 26 14

Note: The dotted line denotes that there is no limit prescribed for the parameter.

(Arun Kumar)
Board Analyst




Bihar State Pollution Control Board, Patna

Water Sample Analysis Result

219

N
Parameters w_.u_mbnw_uaums_a_,_“_".m.‘ iy Kawar Lake at _f.mz,,.n..\m.. Near Jay Mangla Garh Temple
Primary Water Quality Criterea for Prist.- mwn”w:ms rai
{Ba Water

Labgratory Rel, No. 199 279 306
Date of Sumpling - 24-04-2024 03-05-2024 17-06-2024
Dissolved Oxygen (mp/Lj =4 () 78 7 %9
pli 6 3-8.3 747 03 8 45
Electrical Canductivity - 169 17 T
BOD (mg/l.) <30 12 13
Nitrare as N (mg/l - 00 13M1.
TN i) i 7960 3300

EC (MPN/T00 mi) Desirable  Permenivi 49610 2300
Turbidin (NT() - 121 14

Alkalinity as CaCOd (mg/l ) = 190 %4

Chionde {mg/L) = R

L0 m:»n____ i == 8 . W0
| otal Hardoess as CalC003 ux D¥]

Catal dissotved Solids (my/i ) 18 il [ =

Viska! Su ded selids (mgil, | L ) W) | i

Noto: The dettad lins denctes that there is ne limi prescribed for the parameter.
Remarks:

I pH levet and Dissaive Oxygen level were found within the prescribed limit

ii. Bio-Chemical Oxygen Demand (BOD) is observed within the prescribed standards of less than 3 mg/L, except far the month of
April, 2022; August, 2022 and February, 2023

iit. Chemical Oxygen Demarid (COD) varies between 16 t0 40 mg/L, but the minimum level was observed as 04 mg/L and maximum
observed value was found as 52 mg/L.

iv. Faecal Coliform (FC) is found beyond the prescribed standards of Desirable timit of 500 MPHN per 100 ml/ permissible limit of 2500
(MPN/100 mi) except in few months, MPN stands for Most Probable Number.

v. The high count of Faecal Coliform denotes that water body is receiving human excreta or sewage water from nearby settled
villages,

7 ﬁEmwo; go2t®
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Tybieo Coby

.M Bihar State Pollution Control Board, Patna
Water Sample Analysis Result
Standards as per MoEF Notification Kawar Lake at Begusarai Near Jay Mangla Garh Temple
Parameters G-S.R. 742 (E), dated 25.09.2000 for Dist.- Begusarai Remarks

Primary Water Quality Criteria for

Bathing Water
Laboratory Ref. No. 199 270 506
Date of Sampling - 24-04-2024 03-05-2024 07-06-2024
Dissolved Oxygen (mg/L) >4.0 7.8 7 8.9
pH 6.5-8.5 747 7.05 8.45
Electrical Conductivity — 169 171 188
BOD (mg/L) <30 12 2.8 13
Nltrate as N (mg/L) - 0.30 0.30 BDL
TC (MPN/100 ml) — 7900 4900 3300
FC (MPN/100 ml) Desirable / Permissible 500/2500 4900 3300 2300
Turbidity (NTU) - 19.1 14 4.5
Alkalinity as CaCO3 (mg/L) - 100 34 70
Chloride (mg/L) - 5 5! 3
COD (mg/L) - 8 36 16
Total Hardness as CaCO3 (mg/L) — 98 94 78
Total dissolved Solids (mg/L) - 118 122 88
Total Suspended solids (mg/L) - 20 10 42
Note: The dotted line denotes that there is no limit prescribed for the parameter.

Remarks:

i. pH level and Dissolve Oxygen level were found within the prescribed limit .

ii. Bio-Chemical Oxygen Demand (BOD} is observed within the prescribed standards of less than 3 mg/L, except for the month of
April, 2022; August, 2022 and February, 2023.

Chemical Oxygen Demand (COD) varies between 16 to 40 mg/L, but the minimum level was observed as 04 mg/L and maximum

observed value was found as 52 mg/L.

iv. Faecal Coliform (FC) is found beyond the prescribed standards of Desirable limit of 500 MPN per 100 ml/ permissible limit of 2500
(MPN/100 ml) except in few months. MPN stands for Most Probable Number.

v. The high count of Faecal Coliform denotes that water body is receiving human excreta or sewage water from nearby settled

ages.

(Arun Kumar)
Board Analyst
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"Annexure I

e -
Water Sample Analysis Result
éa:a&% as Eq kol ¥ z,::,_&.‘:_.c: Kawar Lake at Begusarai Near
Presmert UL e | ey ManglaGarh TempleDis | Remari
\ "wsmrm:.m Water uwﬁwcm& rai

Laboratory Ref. Ne. 845 886

Date of Sampling - 36-07-2024 30-07-2024

Dissolved Oxygen (myg/l.} +4.0) 89 88

phl 6.3-8.5 7.89 7.82
ﬂ_nn_leﬁ Conductivity -- 357 342
IBOD (mgt) <31 2 37
[Nitrate as N (mg.) - B30I BOL

TCRIPNAV0 miy - {6041 2200

FC (MPN/LBO ml) Desrible sible i 2300 350 1700 N
Turbidity (NTL) = kS NG
,V_rxmm.._n.. ay Cal O3 (mefil) - 120 Nl ML 110 S |
C hlogide (mp/L.) - < S

COD (ma/l ) - ghl 40

Fotat Haydaess as CaCO3 (my/l) o 16:0) 140

Lotal dissolved Solids (mg/1.) o 252 238 |
Latal Suspended solids mgfl ) -- [t 12

. q 15393849 25.39384
GPS Loeation 86 162167 %6 awu_ma_

Nate: The dotted line denotes that there is no limjt prescribed for the parameter.
Observations:;

I pH. DO and FC are found within the permissible limic.

2. BOD is observed marginally high at both tocations.

g \°
{Arun Rumar)
Board ?5@@?4@
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Wy pied by

Annexure I

&>  Bihar State Pollution Control Board, Patna

-
Water Sample Analysis Result
Standards as per MoEF Notification Kawar Lake at Begusarai Near
Parameters G.SR. 742 (E), dated NM.@WMMWMMS Jay Mangla Garh .HmEEo Dist.- | Remarks
MMH_MN%MM Quality Cri Begusarai
Laboratory Ref. No. 885 886
Date of Sampling - 30-07-2024 30-07-2024
Dissolved Oxygen (mg/L) >4.0 8.9 8.8
pH 6.5-8.5 7.89 7.82
Electrical Conductivity - 337 342
BOD (mg/L) <3.0 31 3.7
Nitrate as N (mg/L) - BDL BDL
TC (MPN/100 ml) - 1600 2200
FC (MPN/100 ml) Desirable / Permissible 500/2500 350 1700
Turbidity (NTU) - 13.2 15.9
Alkalinity as CaCO3 (mg/L) - 120 110
Chloride (mg/L) z 5 5
COD (mg/L) -~ 32 40
Total Hardness as CaCO3 (mg/L) - 160 140
Total dissolved Solids (mg/L) - 252 238
Total Suspended solids (mg/L) - 10 12
. 25.595849 25.59584
e g 86.162167 86.162161

Note: The dotted line denotes that there is no limit prescribed for the parameter.
Observations:

1. pH, DO and FC are found within the permissible limit.

2. BOD is observed marginally high at both locations.

(Arun Kumar)
Board Analyst
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State Name

Area {hectares)

Features

1 Area

2 Hydrology
and
catchment

3 Hydrology
and
catchment

A Lhcrtvmlmms

Bihar

2620.00

A-01

H-01

H-02

Wetlands of India Portal

Wetland Name

|

p ) s

o
'L
> “Jul-2
i m&rﬁ Um.ﬁm 27-Jui-2024 08:16:19 Humm

W\

<

'K 0d R £y

L !

v a‘“ﬁ ‘fv

] 0 ¥ g

=4
. L
Wetland Health Card Details S
Kabartal Wetland Date of Entry 14-10-2023 M _..W
E~
Natural (Inland) Year of Data Collection 2022

Wetland Type

Indicator

% wetland converted to non-
wetland use since 2000

Ratio of number of natural
inlets chaked and diverted to
total number of natural inlets

Ratio of number of natural
outlets choked and diverted
to total number of natural
outlets

DLAF cammmlar ~Amfmrmmine fa

Desired Value

0%

<0.2

<0.2

Dinkamisral Muacmnm MNamaad: Dakoaranan 2

Actual Value Category

1-5% B
Maore than 0.8 E
0.3-04 B
KN 10N0L ;cAarar]a A
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Ly oTuyy
and

catchment

5 Biodiversity

6  Biodiversity

7 Governance

8 Govemance

9 Governance

Q-01

B-01

B-02

G-01

G-02

G-03

ABLE SAUEIMITD LW TRy ww

desired BOD/DO/COD levels

% wetland area covered by
invasive macrophytes

Annual water bird count as a
proportion of average count
of last 5 years

Clearly demarcated wetlands

map

Wetland Management Plan

Wetland Notification

Actual Value Range and Grade

TIndicator: % wetland converted to non-wetland use simce 2000 (Destred Valme : 0%)

vty el ()%wﬂ_ LAl . bouwscrl 207
6 mg/l or Dissolved Oxygen >=6 mg/l o /
Chemical Oxygen Demand (for Urban |
Wetlands) <50 mg/l

<10%

Increasing

Wetlands map prepared and approved
by CWiW/Relevant Authority

Management plan prepared and
approved by CWLW/Relevant Authority

Wetlands notified. under Wetland
Rules/WPA

& N . \
v e sanpie ) ~

Y-

meet the critetia ; W

<
&
Increasing -
significantly over last . m
5 years »

Wetlands map A
prepared and
approved by State

Management plan B
prepared and
submitted to SWA

Final notification A
under extant
regulation
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Indicator: Ratio of number of natural inlets choked and diverted to total number of natural fnlets (Desived Value : <0.2)

S .M
Bxygen

Indicater: Ratio of number of natural outlets choked and diverted to total number of natural outlets (Desired Value : <0.2)
Between 3 — 6 mg/l or Dissolved Oxygen >= 6 mg/l or Chemical

Indicator: %of samples conforming to desired BOD/DO/COD levels (Desired Value : Blological Oxygen Demand:

Demand (for Urban Wetlands) <50 mg/l}

Indicator: % wetland area covered by invasive macrophytes (Desired Value : <14%)

Indicator: Annual water bird count as & proportion of average count of last § years (Desfred Value : Increasing)

Indicator: Clearly demarcated wetlands map (Desired Value ; Wetlands map prepared and approved by CWLW/Relevant Authority)

Indicator: Wetland Management Plan (Desired Value : Management plan prepared and approved by CWLW/Relevant Anthority)

Indicater: Wetland Notification (Desired Value : Wetlands notified under Wetland Rules/W PA)
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i

State Name

_ Area (hectares)

-

Bihar

L

146.00

1 | Area |
I A0
o=y * e e
| = =
2 | Hydrology |
_ ___ and H=01
_ . catchment
| |
— | TS
s e e e
| 38 | Hydrology
_ . and H-02
_ | catchment
L il 4
i

Wetland Name

Wetland Type

% wetland converted to non-
wetland use since 2000 .._

Ratio of number of natural
inlets choked:and diverted to
total number of natural inlets _

outlets choked and diverted
to total number of naturai
outlets

w

Ratio of number of natural A
_
o

e

0L AF camnlan Annfarmina +a

Basahi Wetland camm: Jheel)

Natural (Inland)

Year of Data Collection

2023

L

~5% B
e e s e = > 2 e — — e — — |Im
[

0-0.2 A
|
|
_

|
s e |

TN e e | — T o || =
Dinlmnimsl Muman Narsands Ratomae 2 6 | an.onoe | n !
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) L) —W:_C.CGH 791 ﬂn:.t_“a VA i Y o c-c-cu-r\ﬁ. (>%¢AH: LCINIQId. LDCLYWTOIE W ™™ ;.wﬂ\\l c{_!n.._ua..-.\n |5}
and Q-01 desired BOBD/DO/COD levels mg/l or Dissolved Oxygen >= 6 mg/l or \\,\L " sample meet
catchment Chemical Oxygen Demarid (for Urban ...ﬁ:m. criteria

Wetlands) <50 mg/l m
5 Biodiversity % wetland area covered by <10% , _
B-01 invasive macrophytes ;
6 Biodiversity Annual water bird count as a Increasing = ogms nt
B-02 | proportion of average count since last5
of last & years years
7 Governance Clearly demarcated wetlands Wetlands map prepared and approved by Wetlands D
G-01 map CWLW/Relevant Authority map under
preparation
8 Governance Wetland Management Plan Management plan prepared and approved by No E
G-02 CWLWjRelevant Authority management
plan
9 Governance Wetland Notification Wetlands notified under Wetland Rules/WPA Regulation c
G-03 under
process

Actual Value Range and Grade

Iidicator: % wetland converted to non-wetland nse since 2000

esired ‘Value ; 0%)
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Indicator: Ratio of number of natural inlets choked and diverted to total number of natural inlets (Desired Value : <0.2) I \ NN M
Indicator: Ratio of number of natural outlets choked and diverted to total nnmber of natural outlets (Desired Value : <0.2) = \ £l W
I’y 7% \\ _.,... "l A
L Ny (o nittane o U /viﬂ = —
NS TRV (o o
NGOV Q

M. ——— ) o,
Indicator: %of samples conforming to desired BOD/DQ/COD levels (Desired Value : Biological Oxygen Demand: Between 3 —6 mg/l or Dissoly "Oxygen>= 6 mgft or Chemical y
Demand (for Urban Wetlands) <50 mg/)

N &
=

3t
el

Indi¢ator: % wetland area covered by invasive macrophytes (Desireil Value : <10%)

Indicator: Annual water bird count as a proportion of average count of Iast 5 years (Desired Value : Incrensing)

Indicator: Clearly demarcated wetlands map (Desired Value = Wetlands map prepared and approved by CWLW/Relevant Authority)

Indicator: Wetland Management Plan (Desired Value : Management plan prepared and approved by CWLW/Relevant Autherity)

Indicator: Wetland Notification (Desired Value : Wetlands notified under Wetland Rules/WPA)
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Wetlands of India Por

&

2

&

=

L

&

) &

State Name Bihar Wetland Name —
o e _ eid et | == - o &
| e 5 .I_..-- ._ —_— = = | | F
~ Area (hectares) | 345.00 Wetland Type Natural (Infand) Il | 2023 ﬂ«

1 Area . % wetland converted to 0% 1-6% B
A-01  non-wetland use since
| 2000
2 Hydrology ' Ratio of number-of natural <0.2 - 0.3-04 B
- and H-01  inlets choked and diverted - I
- catchment | tototal number of natural
{ | inlets
.IH” .||Hn_hw|.“|| = - ———— ——— — — — -
| T
3 Hydrology _‘_ Ratio of number of natural <0.2 0.3-0.4 B
~ and | H-02  outlets choked and
| catchment ~ diverted to total nufnber
m _. | - of natural outlets
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4 Hydrology
and
catchment

5 Biodiversity

6 Biodiversity

7 Governance

8 Governance

8 Governance

Q-0

B-01

B-02

G-01

G-02 |

G-03

%of samples conforming
to desired BOD/DOJCOD
levels

% wetland area covered
by invasive macrophytes

Annual water bird count
as a proportion of average
count of last & years

Clearly demarcated
wetlands map

Wetland Management
Plan

Wetland Notification

Actual Value Range and Grade ::

Indicator: % veetlaiid converted to non-wetland se since 2000 (

| Valite : 0%)

Biclogical Oxygen Demand: Between 3 —
6 mg/l or Dissolved Oxygen >= 6 mg/l or
Chemical Oxygen Demand (for Urban
Wetlands) <60 mgjl

<10%

Increasing

Wetlands map prepared and approved by
CWLW/Relevant Authority

Management plan prepared and approved
by CWLW/Relevant Authority

Wetlands notified under Wetland
Rules/WPA

Bouge

.

7/ m«a\ Jg.xu mma_u_m

:.11

N (ofeet: m._m criteria

.,,.”\ N\

Constant since last
b years

Wettands map
prepared but not
placed in State
Wetlands Authority

No management
plan

Regulation under
process

b3

AN
Sy X,
- "/‘7

A ~Y
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Elarioar
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Indicator: Ratio of number of natural inlets choked and diverted to total number of natural inlets (Desired Value : <0.2)

et o4 R

Indjcator: Ratio of oumber of nataral outlets choked and diverted to total numbet of natural outlets (Desired Value : <0.2)

Indicator: %of samples conforming to desired BOD/DO/COD levels
Demand (for Urban Wetlands) <50 mg/1)

[y

/97 %

(Desired Value : Biological Oxygen Demand: Between 3 - 6 mg/l o..?umi

nﬁ%ﬁﬁ a.._g or Chemical Oxyg

¥
BE|F »

Indicator: % wetland area covered by invasive macrophytes (Desired Value : <10%)

Indicator: Annual water bird count as a proportion of average count of Iast 5 years (Desired Value Increasing)

Indicator: Clearly demarcated wetlands map (Desired Value : Wetlands map prepared and approved by CWLW/Relevant Authority)

Indicator: Wetland Management Plan (Desired Value : Management plan prepared and approved by CWLW/Relevant Authority)

Indicator: Wetland Notification (Desired Value : Wetlands notified under Wetland Rules/WPA)
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